To

Ot RO, Q212022 Aﬂp\@tuﬁf&"‘z—c/ 1

The Addl. Supdt, OF Police. N

Joint Task Force, Olo the PCCF(WL) & CWLW,

Odisha, Bhubaneswar. - *. ‘

Ref-- Letter No 780/WL Dated 19.01.2023 in connection with WPC(PIL) No 14706 of 2022 filed by
Gita Rout Vrs State of ‘Odisha anid others in Jashipur PS Case No 320 Dt;21.12.2022 U/s- 302/34
IPC.

Sub:- Submission of ‘investigation status report in Jashipur PS Case No 320 Dated 21.12.2022 U/s

302/34 IPC,

Sir, “

With reference to the letter on the Subject cited’above, I am to submit that on 21.12.2022 at 04.15
PM Complt. Chelam Purty (28) W/o-Lt.Tutam Purty of village Bakua, PO-Gudgudia, PS- Jashipur, Dist-
Mayurbhanj appeared ‘at Jashipur PS and presented a written report alleging therein that her husband
Turam Party was an-eye witness to the death of an elephant by bumniftg at Garandia (Jenabil Rangg) in
Similipal jungle. He was wamed by Sibashankar Samal (Ranger, Jenabil), Chandrabhanu Behera
(Forestor, Garandia Beat) and Binod Das (STPF) not to disclose the matter before anybody. But when the
matter was disclosed, the above noted persons assaulted her husband and forcibly administered him
poison, as a result her husband received severe injury in his body. Then her husband was shifted to-CHC,
Jashipur for treatment but the doctor referred him to SDH Karanjia and then to Cuttack medical.
Aftergetting sense; her husband said 10 her that the people of Forest Department assaulted him and gave
poisen. During treaﬁneﬁt,_dogior“décla‘red him dead. When the complt. was retuming to her house along
with the dead body of her husband, at Thakurmunda jungle they had tried to-throw the dead body and
when she opposed, th’e’j‘ abused her in obscene languages and also misbehaved her. Hence, she reported
the matter at.PS for taking legal action against the culprits.

Basiﬁg on the written report of fhe:-com‘pl’t.. in my absence, SI Jaylalita Swain of Jashipur PS
registered Jashipur PS Case No 320dt 21.10.2022 Ufs 302/34 IPC and took up the investigation.
Subsequently, Inspr. P. Mohanty took charge of the investigation of the case from SI J.L. Swain.

During course of investigation, it is ascertained that the deceased Turam Purty (32) S/oDubraj . Purty
of village Bakua, PS- Jashiput, Dist-Mayurbhanj was working as Sabuja Bahini on daily wages basis at
Gurandia Beat House under J enabil Forest Range since A‘pr;il,-‘2.020 and was §taying at Manasi Camp. On
02.12.2022, during foot patrolfing by Binod Das (STPF) in Jenabil WL. Range, Gurandia Section in the
core area of Similipal, Soulh W/L Division along with Sitaram Singh, Bra_hl_'r{a Marandi, Motilal Nayak
and deceased Turam Purty, they detected an elephant carcass near Bagiadhar Water fall néar to Manasi
camp. The carcass was 5 to 7 days old and it was in partly putrified condition. Then accused Binod Das,
'STPF reported to the accused Chandrabhanu Behera(Forestor, Garandia Beat). Then béth reported to the
accused. Sibashankar Samal (Ranger, Jenabil). Thereafter, all the accused persons including deceased
Turam Purty and others bumnt'the elephant carcass from 04.11.2022 to 07.11.2022 and threw the residual
bones of elephant carcass in to the Bagindhar water fall. After burning the carcass of the elephant,
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accused persons Sibashdnkar Snmél, Chandrabhanu Behera and Binod Das warned.the. déceased: Turz\m
Purty not to disclosed the malier biefore anybody but when the fact was disclosed in media, they became,
angry on deceased Turam Purty and threatened him by saying that they will send him to jail cstablishing
" his involvement in elephant burning, On the day of oceurrence i.c on 11.12.2023 mormning while the
-deccased was at Guradia gate on duty, as per order of ACF Bidya Sagar, one ‘Mathy Hansda and.Abhijit
Prakash Mohanta of Barahakamuda Camip proceeded to Bagiadhar water fall along with deceased to find
out the clue from the: 'spot regarding elephant buming and took some photographs from the spot. They left
the deceased at Manam campat gbout 03.30 PM to 04.00 PM. As the accused persons had threatened him
1o send to Jall ‘out of fear, the deceased consumed poison which was kept at Manasi Camp. for the
purpose of cultivation of vegetables ‘Then he was shifted to CHC, Jashipur for treatment and
subsequently referred to SDH Karanpa and: thén to SCB Medical college, Cuttack. During, treatment at
SCB, Medical Col]ege & Hospltal Cuttack ofi 15.12.2022 at 11.30 PM, he expxred In this connection,
Mangalabag PS up Case No. 2723 Dated 16:12 2022 was reglstered Aﬁer PM exammatxon, thé dead
body of deceased was handed over to his wife: Chelam Purty (complt.) and the’ corpse was carried in an
Ambulance aécompanied by Sabujabahlm staff Sitaram Sing and being escorted by Shri leesh Kumar
Mohapatra, ACF} .Similipal . North, W/L Dwxslon, Jashiput, 1/C Range officer Biranchinarayan
Mohapatra, National Park Range and }’an]canj Behera, Forester, Kendumundi Range in another vehicle.
From Thakurmunda road, the dead body carrying Ambulance was also escorted by Irispr P. Mohanty, 1IC
Jashipur PS and.staff to his village Bakua. Hence, the allegation made by the complt. That the accused
persons tried to throw the dedd body near Thakurmunda Jungle and misbehaved the Coiiplt. Is totally
false and fabricated.

Taking into #ccourit the statémient of wittiesses and available circuristantial evidence, it is well
established that the intinfidation of the accused petsons as mentioned above frightened the deceased and
forced him to commit suicide which is an act of abetment to commit suicide by the accused persons and
as such all the accused persons are liable Us 306 IPC.

During investigation of the 'c’aee the 10 has taken-up the following steps-

1. The IO SI Jaylalita ‘Swiin has examined the Complt and other witnesses and recorded their
statements U/s 161 Cr.PC.

2. The IO has visited the spot and prepared spot map with indicating all relevant points.

3. The 10 has utilized the services of scientific team to inspect the entire spot and collettion of
physical evidence.

4. He has seized approximately 500 grams urea fertilizer in a plastic bag on 22-12-2022in presence
of witnesses from the kitéhien room of Manasi Camp during spot visit,

5. He has obtained the CDR and SDR of mobile No6371783360,955696908 9776869656 of
accused persons namely Sibashankar Samal (Ranger, Jenabil), Chandrabhanu Behera (Forestor,
Gararidia Beat) and Binod Das (STPF) in Jenabil W/L.

6. He has got recorded the statement of witnesses namely Birarchi Narayan Mohapatra (41)S/o-
Rabindranath Mohapatra of village Sanbisal, PS-Kaptipada, Dist-Mayurbhanj and, Sitaram Sing
(48) S/o-LtSukra Sing of village Durdura, PS-Jashipur, Dist-Mayurbhanj U/s 164 CPC by the
Hon'ble court of IMFC, Jashipur.

7. He has sent notices U/s 160-CiPC to the sccused persons namely .. Chandrabhanu Behera (43)
S/o-Sutendranath Behera At-Goily, PO-Matiagarh, PS-Jashipur, Dist- Mayurbhanj 2.Shiba
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Shankar Samal (34)S7o-Bidyadhar Sarmial At/Po-Badbhalia; PS-.Suligpada, Dist-Majurbhanj and
3:Binod Kumar Das {29) Sfo-Pranabandhu Das, At-Godiblianpa PO-Satdkosia,-PS-Mahuldia,
Dist-Mayurbharij, . ** . -

8. He has seized Bed Head Ticket of deccased: Turdm Purty who- got primary treatment at SDH,
Karanjia oi 11-12:2023 on production by Safge Majhi, pharmacist of SDH;, Karanjia.on 27:12-
2032 in whieh tic treating MO Dr: Mrutunjuy has opinced iat™ Alleged igestion of unknowi
substance since 8 to 9 hrs, Patient tell lilmsell {ivat he was Tngestion of Danadar, No.extérnal
injury found-ti his body-orno.history of physical assault" o ,

9. He has -obtained tic SCD. from Mangglabag IS in Mangdlabag PS UD Case No
2723D1.16.12.2022 alang with PM report. On perusal of PM report; it was found that the PM
conductiig M.Q, Di Deepali-Prusty, SCB; Medical college, Cultack-has opined that *Thi above
findings on the body of deceased are ante mortem in nature and couldlinve been caused on
ingestion of toxic, noxio’u's,firri_m:ni;s-u;b's_ﬁtan'cji:.'"f[_?hc causc of:death is didc.to poisoning and.-its
corniplications; ii, Time since death is within 12-18 hours it the tiffe auiopsy.

10. He has seized the Staff Attendance Register. of Manasi Camp in Gurandia Section under Jenabil

Rurige.on.21-01-2023 in presence of withesses on production by Subash Sahi; Forestef, Gurandia
Section in whiich from the date of 05-12-2022 it was not maintsined,. -

11. He has obtained skétch map of thie spot from the Tahasildar, Jashipur. - -~ - o

12. He has seized.a photograph-of Bagiadhar. Water Fall whers fhe remnarits of elephant wasdisposed
of on 21-01-2023 in preserice of ‘witnesses on. production by: Abhijit Prakash Mohsnta, Fotest
Guard, UBK(Upper Barahakainiida), W/L;Range. L

13. Hehas arrésted.accused persons namely 1. Chandrabhanu- Beliera (43) S/o-Surendranath Behera
At-Goily, PO-Matiagarh; PS-Jashipuf, Dist- Mayurbhanj 7.Skiba ‘Shankar  Samal (34) S/o-

Bidyadhar Samél~ At/Po-Badbhalia, PS- Suliapada, Dist-Mayurbharj and 3 Biriod Kurhar Das

(29) Sfo- Branabandhu Das, At-Godabhanga PO-Satakosia, PS-Makiuldia, Dist:Mayurbhanj and
forwarded them to-'the?Hon‘blp court of IMFC, Jashipur on 16.02.2023 o
This is fot your kind 'ii_iformation please.

«

Yours faithfully.

IIC, ,Jasmm % ) o ,@:

Chist Conservator of Forests (WL)

Olo the PCCF(WL) & CWLW
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